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Review Cominlttee on luactlonliif of

NatfaKial Ubcairr, Calcatta

3722, SHRI MUKXJNDA MAKDAL:
WUI the Midiifltef of EDUCATION
AND SOCIAL welfare b#
to state:

(a) whether it is a fact Thit the
NationBl Library of Calcutta .3 raar-
aged by the Government;

(b) if flo, the details thereof;

<c¢) whelit*a: any "V?ipw Cof»"jt-
tee was set up for the better func-
tioning and management of the Lib-
rary; aivd

(d) if «?, fNets *ppf and how
far the recommendations of the He-
view Committee have been imple-
mented?

THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION
AND SOCIAL WELFARE (SHRI-
MATI SHEILA KAUL): Ca) and fb).
The National Library, Calcutta is a
subordinate office of the Government
of India under the Department ol
Culture. During 1976, both Houaca
of Parliament passed the National
library of India Aet® 1976 which en-
visaged an autonomous Board for
the National Library, Calcutta; but,
during 1977-78, the Janata Govern-
ment decided not to bring the Act
into force ang therefore the National
Labrary continues to be a subordin-
ate office of the Department of Cul-
ture.

(¢) Yes, Sir,

(d) A Committee under the chiiii-
manship of Prof. V. S, Jha was set
up by the Government in May, 1968
to review the working of the National
Library® Calcutta and to suggest
measure's for Ug efficient functioning
and further development. This Com-
mittee, inter-alia, recommended that
the then Advisory Council ahoujd be
replaced by a Governing Council edt-
erciain® real authority which meana
vesting the Governing Council of the
National Library, Calcutta with com-
plete autonomy l,«. delegated auto-
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nomy. The Governmeot Frwing
with most of the recommendations of
the Jha ConunittM, la princiRl*i de-
cided to give tte National *jilifaryj
CalcHtta the Iw g” measure of auto-
nomy and sccordtagly *“ov” the Nfi-
tlpnal Library Bill in the Lok Sablw
on 12U-1772. The National Ubrary
of India Act, 1976 was enacted and re-
ceived the assent of the Prejd4eot on
11th June, 1976, The question of
bringing the Act into force is now
beiog ex”miited afr”.

Firing oa Indian Workm in Nepal

37?3. SHRIMATI PIIAMILA DAN-
DAVATE: Wtli the Mincer'oC ex-
TERNAL AFFAIRS be pleased *
state;

() U is a-“act that g large
number gt'Inman wprdcierB "~ *ing In
Raghupati Jute Mill at' Birat Nagar, .
Nepal were Uthl-charged and fired
upon on May 4, 1981;

(b) whether it I3 also a fact that
several died in the firing ang their
dead bodies were not given tO their
relatives residing in India;

(c) w.“ther it is alao a fact that
when some workers demonstrated
before Jogbani P.S. in India, the
S.P. of Purnia District ordered lathi
charge ang drove all the workers In-
side Nepal; and (

(d) if so, what ere the
thereof?

details

THE MINISTER OF EXTERNAL
AFPAtRS (SHRI P. V. NAKASIMHA
RAO); (a) Government have seen re-
ports regarding police firing at the
Raghupajti Jute Min ~ Bi**t Nagar
(Nepal) on May 3, Iftfll, According
to these reports, incidents of labour
trouble led to the firing. There is no
information as to whether there was
any lathi charge »t the Jute Mill
premises on that date.

(b) As repprted hy th« Nepalew
authorities o Ae adminia-
tration Rt Pumia (ipilwr), tbe police
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flring resulted in tbe d«ath of one la- MENTARY AFFAIRS (SHRI MAL-
bourer injuries to five others. LIKARJUN): (<} J9Dmetime% trains
The deceas”j Shri Biswanath Ram, bavia to wait outside Howr” station
had apparentTy no relative at Jdg- for want of a platfohn in casi* trains
bkiif tfieugh he was ten”oniT* reil- are running out of ivth.

d"nt tllefe. The Nepalese autboii*

ties have informed uspthat they han- @ (c). A new Coaching

ded over the body to the manage- Terming ~t Padmé&pukur has beeoi

ment pt the R hupat® Jute Mill who planed. The completion will eynch-
in turn conveyed thg news of his ronisj; n’itb the construction, of Se-

death to Ms relatives. Since the re- cond Hooghly Bridge, Thia will ease
lative took some days to come and as the isiftition at Howrah considflrajjly.

there were no facilities for preaerva-

t*n of d*"4 <30"" in Birat Nagsr, Number ®f peisons gained every year
the body to be crema- by the Merchant Navy Establixbment
ted. According to the Nepolese au-
thorities, cotnpensatjon was paid tio 3795 SHRI F. H MOHSIN: m il
the relatives of the deceased and a the Minister ol SHIPPING AND
si*ed receipt obtained from them. TRANSPORS b6 pleased to state:

(c) A (d).. A.ccording t.o r(.e.ppA J*W many tring eft"bUA-
FfK"veq £rop", ttie Bihar 1*venimeiit, ments are there tq train Merchant-

thie death of Shri Bi#wanath Ham

! 4 Navy Officers and ratings;
created some ten”n in Jogbani with

several “yorkerji of Jute Mill (fal how many are trained every
crossing ov<" fc Jojg”nl, On receipt year from these efitabliahment;

of this ii“ofmaigon, the Pumia dis-

tal authofities proce”ed to Jogbani (¢) how many are still unemplo-
and made necessary arrangements yed among thoge trained; an”

for the maintenance of law and

order. The Superintendent of Police, (d) what efforts are m?de to get
Purnia, has however, denied ordering employment for them?

any iathi charge on the workers to

drive them back into Nepal THE MINISTER OF SHIPPING

AND TRANSPORT (SHRI VEEREN-
DRA PATEL): (a) There are six
More PUtforms at Howrah Station Merchant Navy Training Establish-
ment for OBlcerg and Ratings. Out
3724, SHRI NIREN GHOSH: Will of these six, three are imparting

the Minister of RAILWAYS be pha- training to Cadets/Officers for ser-
sed to state: vice as Navigating and Engineering

Officers in the Merchant Navy and

@) whether it is a fact that many the ottier three institution# are giv-
trains have to Wait outaide Howreh Ing training to young boys for service
stailon for want of a berth; Deck and Engine Room Ratings

on board the ships.

(b~ if so, wbether Goveminent A
would take urgent steps to increase (>) 47p padets/Officera are train

tbe numb” Of platforms at the Howrah every year for service as Navtgatlng
.and Engineering Officers ia the Mer-

apl
chant Navy and 640 young boya are
(c) if not, t’>e reasons thereof? trained every year *>r service as
and et"ne Room Ratings on
Doard the

THE DEPUTY iuiINISTEH IN THE
MINISTRy OF ~ILWAVS AND (¢) fio far aa the tnuned cadets cf
IN THE DEPARTMKNT OF PAHUA- T. s. Raiendra and D.M.E.T. es-





